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REVIBW ON AN ANNUAL REPORT 
OF MINERAL DEVELOPMBNT BOARD, 
N EW D ELHI FOR 1980-81 AND STATE-
MENT OR DBLAY 

T H E MINISTE R OF STATE IN 
THE MINIS RY OF INDUSTRY 
AND STEEL AND MINES (SHRI 

H R NUT CHANANA): I beg 
to lay on the Table: 

(1) (i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Mineral Develop-
ment Board, New Delhi [or 
the year 1980-81 alongwith 

Audited Accounts. 

(ii) A copy of the Review (Hindi 
and nglish ver ion ) by the 
Government on the working 

f the Mineral Development 
Board, New Delhi, for the 

year 1980-81. 

(2) A statement (Hindi and Eng-
Ii h versions) showing reasons for 
delay in laying the papers men-
tioned at (1) above. 

[Placed III Library See No. LT. 
3970/82] 

DETAILED DBMANDS FOR GRANTS 
OF MINI TRY OP SHIPPING AND 1 RANS-
PORT FOR 1982-83 

THE MINISTER OF STATE TN 
THE MI IS 1 RY OF SHIPPING 
AND TRANSPORT (SHRI SlT A 
R.AM KESARI): I beg to lay 
on the able a copy of the Detailed 
Demands for Grants (Hindi and 
English versions) of Ministry of 
Shipping and Transport for 
1982-83. 

[Placed 10 Library See No. LT-
.3971/82]. 

NOTIFICATION UNDER ALL INDIA 
SERVICES ACT, 1951 

THE MINISTER OF STATE IN 
THE MINISlRY OF HOME 
AFFAIRS AND DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : 
I beg to lay on the Table a 
copy each of the following Noti-
fications (Hindi and English versions) 
under sub-section (2) of section 
3 of the All India Services Act, 
1951 : 

( 1) The Indian Forest Service 
(Fixation of Cadre Strength) 
~irst Amendment Regula-
tions, 1982 published in 
Notification No. G. S . R. 
294(E) in Gazette of India 
dated the I st April, 1982. 

(2) The Indian Forest Service 
(Pay) First Amendment Ru les, 
19~ 2, publiShed in Notifica-
tion No. G. S. R. 295(E) in 
Gazette of India dated the 
15t April, 1982. 

[Placed in L ibrary, See No. L T-
3972 /82] . 

ADVANCE REPORT OF COMPTROLLER 
AND AUDITOR GENERAL OF lNDIA FOR 
1980-8 [- UNION GOVERNMENT (CIVIL) 
AND FINANCE ACCOUNTS OF UNION 
GOVERNMENT FOR 1979-80 

THE DEPUTY MINISTER IN 
THE MINIS i RY OF FlNANCE 
(SHRI JANARDHANA (POO-
JARY): I beg to lay on the Table: 

(l) A copy of the Advance Re-
port (Hindi and English versions) 
of the Comptroller and Auditor 
General of India for the year 1980-81-
U aion Government (Civil) under 
article 151(1) of the Constitution. 

(Placed in Library, See No. LT-
3973/82] . 
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(2) A copy of the Finance 
Accounts of Union Government for 
the year 1979-80 (Hindi and English 
versions). 

[Placed in Library See N o. L.T-
3974/82]. 

12.04 brs. 

COMMITTEE ON PRIVATE 
MEMBER'S BILLS AND 

RESOLUTJO S 

FORTy-SECOND REPORT 

SHRI G. LAKSHt\1ANAN 
(Madras North): I beg to 
present the Forth-second Report 
(Hindi and English versions) of the 
Committee on Private Members' 
Bills and Resolutions. 

COMMITTEE OF PRIVILEGES 

SBCOND R EPORT 

SHRI HARINATHA MISRA 
(Darbhanga): I beg to present the 
Second Report (Hindi and English 
versions) of the Committee of 
Privileges. 

12.05 hrs. 

CALL1NG ATTENTION TO 
MATTER OF URGENT 

PUBLIC IMPORTANCE 

:R EPORTED LOCK-OUT In HINDUSTAN 
SAMACHAR 
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12.06 brs. 

[MR.. DEPUTY-SPI!AKER in the Chair] 
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